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PRINCIPAL BENCH, NEW DELHI

Original Application No. 605/2025

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

IN THE MATTER OF:
SEJAL KUKREJA ...APPLICANT
VERSUS
STATE OF MADHYA PRADESH AND ORS. ...RESPONDENTS
INDEX
S.NO. | PARTICULARS PAGE NOS.
1. | ADDITIONAL AFFIDAVIT ON BEHALF OF 1-3
RESPONDENT NO.3 STATE OF MADHYA
PRADESH
FILED BY:
RUKHMINI BOBDE
STANDING COUNSEL FOR THE STATE OF MADHYA PRADESH
ADVOCATE FOR RESPONDENT NO.3
D-366, DEFENCE COLONY, NEW DELHI-110 024
PH.: +91 98717 38029 |
EMAIL: bobde.rukhmini@gmail.com
Enrol: D/2207-A/2005
New Delhi

Dated: 18.05.2026
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